
APPLICATION NO.1000/93 
DATED THIS THE- TWENTY SEC,OND DAY OP DECEMBER, 1993. 

PrOsent: Shri V.Ramakrishnan, 	Member (A) 

Shri A.N.Vujjan*aradhya,, 	Member (3) 

I . 	G.B.Balalo'chan6 f 
A ad 29 years, 
C) a Thirumale Gowdap 
Y.. N. Pura 
Rayara Koppal Post, 
Alur Taluk t 
Hassan District. 

2.' K.R.Nagaraiu, 
Son at Nanjegowdap 
Aged 32 years, 
Kodihalli, 
Adagur Post, 
Belur Taluk, 
Hassan District. 

3. ,, C.M.Munaver Pasha 
A~ed about 38 years, 
S o Salar Masood, 
Opposite. Fish Market, 
Hassan. 

4 0 M.P.Shankar., 
Aged about 35 years,, 
Son or Suttaiahv 
Magge P.C. Magge # 
Alur Taluk, 
Hassan District. 

5.~: H.D.Jayappa Gowda t 
Aged about 35 years, 
Son or Doddegowda' f 
Hadihalli Post # 
K.Hosa Koto (Via) 
Alur Taluk q 
Hassan'District'* 

6.~ D.Thammanna Gowda v 
Aged about 40 years, 
tbn OF Dals8gowda t 

-1.7 -,;~Mddalapura Villag9 9 
"ftkipatna 
Arl k~lgud, 
Haagan' District. 
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Karibasappa v 
Aged 42 years, 

Son or Siddappa Shetty, 
Alur Post, 
Hassan District. 

B.Honnegowda j 
Aged about'38 years q 
Son of B renowda 
Chikkadayur,~'Dudaa Post, 
'Hassan Taluk. 

Rangaswamy D.R.. 
Aged about 34 years, 
Son or Rangegowda, 
Dasara Koppalu Village, 
Hassan District. 

Venkataramegowda, 
Aged about 34 years, 
Son of Sanjeeve gowda, 
Muddanahalli s Kotikere post, 
Arakalgud Taluk, 
Hassan District. 

Mohamed Riaz, 
Aged about 33 years, 
Son of Moham6ed Khalander, 
Goddi Beedi Post s 
Alur Taluk, 
Hassan. 

K.Paramesha, Son of Krigaiah, 
Aged 31 years q 

Kallasetti halli, Chilkur post s 
Belur Taluk.p Hassan District. 

H.K.,Keshavamurthy g 
AgeA aboA 35 years, 
Son of Kalaiah, 	

A 

Kampanakuppe Village t 
Kiragadalu.,post, 
Alur Taluk, Hassan District. 

Keerthiraj H.C. s : 
Aged about 32 years, 
Son of Channaiah, 
Hullangala 'Post, Arkalgud Taluk, 
Hassan District. 

Thimmaiah. A. 
Aged 35 years, 
Son of Eraiah, 
Anniganahalli, AthaiHebbale Post s . 
Arka1gud Taluk, Hassan District. 

* e * * o 3/— 
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6  1 Lohitha'N'inari T.C., 

Aged about 30,years, 
Son of Channaiah, 
Thiru'malanahally g Kdugur Post, 
Belur Taluk, Hassan District. 

171 Venkateshaiah p aged 31 years, 
Son of Channaiah, 
A.K.Colony t Konajur post, 
'Arkalgud Taluk q Hassan District. 

.18 1. M.Thimmaiah, Aged'24 years, 

I

Son or late Lakkajah, 
Rajaghatta Post * A.K.Colony, 
Hassan District. 

91 Mariyaiah, aaed 37 years, 
Son or Mayigaia~—,-M.adihally, 
Salagame v Hassan 	Ll' j - 

20 
	

K.Shivarajut aged-31 'years, 
Son ,df Kariyalah t Sriramanagar, 
H.N.Pur Taluk t Hassan District. 

Lakshmaiah v Aged 33 years, 
Son br Mariyaiah, 
Madihally Village, Salagame Hobli, 
Hassan District. 

a 
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A.D.Shivaiah, Aged 38.years, 
Son or - Doddadyaiah,, 
Adugur post, Belur Taluk, 
Hassan District. 

Shivanna D,, Aged 32 years# 
Son of Dyavaiah, Aladhalli, 
Belur Taluk # Hassan District. 

N.S.Putta~wamy, aged about-30 years, 
Son or Siddalingaiah, 
Nittor post o Hassan Taluk. 

B.S.Raja, Aged 32 years, 
Son of Subbaiah., Banadahally r 
Arakalgud post q 'Hassan District.. 

S.KrIshna Naik, Aged ~9 years, 
Son of S.Naik v ldhalla Karala, 
Yelagunda post,, Salagame t Hassan District. 

Chandraiah v Son or Dyavaiah q 
Aged about 31 years, Lakxmipura q 
Doddamagge, Arakalgud, 
Hassan District. 

Shekeraiah, aged 30 years t 
Son or,Thimmaiah t 
Sanenahalli post, Belur Taluk, 
Halebeedu Hobli v Hassan District. 
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Y.V.Jayanthi, D/o Vabegowda, 
A,ged aboui ~6 years, 
Byrapura t Alur Taluk, 
Hassan District.. 

Y.K.Krishna, aged about 33 y ears, 
.SannakalasAiah v Yellashapur, 
Kadavina Kot-e t Holenarispur Taluk, 
Hassan Distri.ct. 

H.Vasantha Kumar, Aged 33 years, 
Son or Javar'aiah, 
Koratikere Kaval,, 
Arkalgud Taluk v Hassan District. 

Shamachar t Aged 40 years, 
Son ot Esw'arachar, 
Adli mane Road q Hassan. 

L.Huchaiah.'aged 32 years q 
Son or Lakkaiah j Dummi q 
Arkalgud Talukp Hassan District. 

M.Krish naiah' q Son or Masiyaiah, 
Aged about 3~4 years, 
Chittanahalli, H:N. Pura, 
Hassan. 

35~/Ra' machandra, Aged 31 years t 
Son or Muddaiah, 
Havinamarawahalli, 
H.N.Pura t Ha'ssan District. 

36,V'G.C.Channara' i., aged 35 years, 
Son or Ginda"Iah 1 
Gondimallanahalli, 
H..N..Pura, Hassan District.. 

37-4 G.S.Shivappa., Aged 37 years, 
Son or Sannaiah, Gondimallahahalli, 
H.N.Pura t Hassan District. 

38~/ D.Aswath, so , n ot Dyavaiah, 
Aged about 35'years t Lakkur q i 
H.N.Pura Tal,.,uk g Hassan District. 

G..S.ShivAnna g Son or Siddaiah, 
Aged about 35 years, Gandsi post, 
Hassan District. 

B.Nagesh t aged about 35 years q 
Nagesh Medical Stores, 
Saraswathipu 

' 
ram, Hassan. 

Krishna Kumar q Aged*about 35 years, C/o 
K.R.Nagaraju,v Door No.5549, 
Kenchambhani"laya t Hassan. 
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G.K.Sharadamma Aged about 32 years, 
Uire or Shivanna, 
K.R.Puram v Hassan. 

H.B.Somashekar g Son or Basappa, 
Aged about 35 years, 
Mukundur Hosahalli, 
Mallaadevaganur Post, 
Hassan District. 

K.R.Naganna, Aged about 35 years, 
Son at Ran§egowda, 
Kokkanagatta , 
Hanumanthapura Post v 
Hassan District. 

B.E.Mahendra, Aged 35 years t 
Son or Erappa t Buvanahally Post, 
Hassan District. 

V-416 . T.R.Ramesh, 
Aged 33 years, 
Son 	at B.Ramaiah, Thandeker 

' 
a Village, 

Belur Taluk o Hassan District. 

47, Krishnappa, aged about 33 years, 
Son or -'Doddaiah, Mallipatna, 
Arkalgud Taluk, Hassan District. 

141/8. K.K,Veerab~hadraiah, aged 33 years, 
son of Kadaiah t Seege Post, 
Salagame Hobli q Hassan. 

49, Manjunath q aged about 32 years, 
Son at Eraiah, Mallipatna Village, 
Arkalgud Taluk v Hassan District. 

50. Lingaraju, aged about 32 yearsp 
Son or Lin0aiah, Harihara Pura, 
Hassan District. 

51.C.S.Siddaiah, aged 35 years, 
Son or Sannahanumaiah, 
Balupet Post, Chikkanayakanahalli, 
Hassan District. 

52. V.Rangaswamy q son or Veerabhadraiah, 
Aged about 33 years, Shanthivillage g 
Hassan District., 

P.Dasthagiri, aged 52 years, 
Son or P.Masthan Sab. 
Chittawadigi Hospet. 

54 
	

Smt.TalathRama . 
Aged about 29 years, 
Wife of Alohamad Ajaruddin, 
Resident or - 10199 80 reet Road 
Rajendranagar g Koramaigala, 
Banoalors. 
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D.S.Ushadevi, D/o Srikantegowda.D,, 
Uire or Sri D.Jalendra, E & ~ Block, 

Ramakrishna Nagar, Mysore. 

K. Krishnegowda 
Aged 42 years, 
Son or Kalegowda, 
Kudukundi.Village, 
Chagachager'e Post, 
Gandasi Hobli, Arasakire Taluk, 
Hassan District. 

Mallikarjun,Vaerayya Hippargi, 
C/o Revan'asiddayya Swamy Kannur, 
H.N.o.3634 p Milan Chowk, 
Gulbarga. 

H. N.Shantharajappa , 
C/o G.G.Gandarajappa, ~ood Inspector, 
Garden Hou seo Adlimane t Hassan. 

5 9~ B.K.RaJu. Konapura, 
ChikkahAlli Post, Arkalgud Taluk, 
Hassan District. 

60.- B.V.Rudrapp.a q  Deputy Director, 
Census O.perations g R.T.O. Hassan, 
K ~ 9 , PLra m, 

61~~H.V.Vlshakantappa t Son of H.Y.Veerappa, 
Hirebelagali, Holenarasipur, 
Taluk & Pos~, Hassan Oisirict. 

N.L.Rajashree, D/o Lakshminarasimhaiah, 
Navila, Navila Post, 
Nuggenahalli q Channarayapatna Taluk, 
Hassan District. 

Channa Basappa, H.B. v 
Hirebilagali q Kodinokote Post q 
H.N.Pura. 

K.M.Nagar 
. 
aja, S/o Mudaligiri Gouda, 

aged ab6ut 32 years, Kallare Kpppalu, 
Kattaya Hoblip Hassan Taluk & District. 

D.Kalles'happa,-S/o Doddanayak, aged 
about 29 years p R/o Kuradahalli, 
Post Deshani j, Arasikere Taluk, 
Hassan District-573122. 

R.Shanthamani, 
C/o Girija'Chruder, 
Aged about 38 years, 

,71 Panchavati, I Block East, 
6th Cross, Byrasandra Official Colony, 
Bangalore-11. 

* * * o7/— 



i~ G.S.Mahalakshmi Vishwanatha Rao, 
!Vo Shri Vishwanatha Rao, 
~Aged about 37 years, 
No.19 3rd Cros.sp K.GNagar p 

~Bangalore. 

IS.Shanthamma t 
W/o L.G.Subramanyamg 
Aged 39 years, 
Door No.217g Ramarao Poly Clinic, 

'4th Main Road q Chamarajapet, 
Bangalore-1 B. 

M.N.Annapurna , U-/o Gururajarao,,M. 
Aged 23 years, No.369 
1 2 8 1 Main Road, tNivedita t I Phase, 
Girinagar, Bangalore. 

70, ~S.K.Prabhamani q U/o D.Madhava, 
'Aged 42 years, No * 3699 
;I 2 8f Main Road, 'Nivedital IPhase q 
~Girinagar t Banqalore. 

Varadappa q M O A.B.Ed. 9 Aged about 34 years, 
J.U.S. 650t 27th Cross, 
Kuvempu Nagara t 
Hassan. 

Indiramma q Aged 48 years, 
D/o A,N,Krishna Iyengar g 
Complier p 
974/c, old R.T.O..Orrice Road, 
K.R.Puramp Hassan. 

H.S.Janakirajamma t 
D/o Shama Iyengar, 
Aged 45 years l 
EUS 345,*10th Cross o 
Kuvempu Nagar t Hassan-573201. 

B.R.Shivappaq Son or Rudrappa, 
Aged 45 years t 
Byadarally t Kattaya Hobli. 
Hassan Taluk and District. 

C.Saroja t D/o late Channaiahp 
Aged 33 years, Shanthigrama Fost q 
Hassan District. 

B.H.Thammanna Gowda q 
x 	Son of late B.T.Havali gowda, 

Aged. about 33 years # 
Bommanahally q 

li Hassan District. 

D Bomma gowda, 7 
son ot late Byave gowda, 

/f)aged about 27 years, 
Latanakereat Post t Araskikere Taluk g 
Hassan District* 

4p a 0 0 



78~/Rajamma t 

Son of Dassiah t 
Aged 28 years, 
Rudrapatna v 
Arkalgud Taluk v 
Hassan District. 

79 * Channasildaiah v 
Son of Chikkarevaiahp 
Aged 36 years, 
B.M.Road, 	A.K.Colony q 
Siddaiah Nagar g 
Hassan. 

80. M.K.Thayamma q 
Son or Kengaiaht 
Aged about 31 	yearsp 
Markuli.Post and Village q 
Santhigrama Hobli 
Hassan District. 

81 . Devarajaiah q 
Son of Doddaiah q 
Aged about 31 	years, 
Byrahally post q 
Hassan District. 

 C.L.Bhagyal 
D/o Laxmijahq 
Aged 29 years, 
B.M.Road, 
Channarayapatna q 
Hassan District. 

 H.L.Partha q 
Son of Lakshmaiah l 
Aged 31 	years t 
Belur Taluk t Hassan District. 
Hulugundi. 

 B.S.Jagadish, 
A'ed 43 years, 9 
Son of B C Srinivasa Iyengar t 
Door N036NO )—At 
Behind Bastti Koppalut 
Rakshnapuramp 
Hassan — 573201. 

 H.P.Bahubali Presad t 
Aged 39 years, 
Son of Puttannaiah, H.O. 
Chick—Basthi Road l 
Hassan. 
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D.Ningaiahp 
Son of Doddaiah, 
Aged about 33 years, 
Kuduravally Colony q 
Kundur post, 
Alur Taluk t 
Hassan District. 

K.S.Savithrammay 
Daughter or Siddaiah, 
Sathigrahally t 
Karle Post q 
Hassan Taluk and District. 

Venugopal N.J. 
Son or Javaraiah N.A. 
D.No.E.U.S. 549 9 
14th Cross, 
Kuvenpu Nagar g 
Hassan. 

G.K.Devragp 
Son of Kalyana v 
Aged about 33 years 9 
Yeescha halli, 
Ho'enarasimura Taluk; 
Hassan District. 

go.. C.Oavaraiah, 
Son of Chaluvaiaht 
Aged about 35 years q 
974/Cp old R.T.O.-Road q 

K.R.Puram v 
Hassan-57320. 

91. Thimme Gowda t 
Son or late Giri Gowda q 
Aged 38 years t 

.Doddagenigere, 
Santhigrama Hobli q 
Hassan District. 

92~/ H.S.Shanthamma t 
Aged about . 30 years t 
E.U.S. 5369 
14th Cross,, 
Kuvempunagar q 
Hassan. 

93. M.A.Gururajachar t 
Son of Annaiah char, 
Mrnaikanahalli 
Singapura Post t 
Hassan District. 

By kd~ocate Shri S.Ranganatha Jois 
... Applicants 
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0 	
Versus 

Union or India repre5ented ly 
The Registrar General & Census Commissioner, 
No.2A Hamime Road q 
New Delhi. 

2. The Director or Census Operations 
in Karnataka t 21/1, Mission Roadp 
Bangalore-560 027. 

The Deputy Director or Census'Dperations l, 

Regional Tabulation Ortice q 
Ilakshman Mansion', Shanka.r Mutt Road t 
Hassan. 

The Deputy Director or Census Operations q 
Regional Tabulation Ort'ice g 
Bangalore. 	

,Respondents 

0 R 0 E R 

Shri V.Ramaktishnan, Member.(A) 

Ue propos'e to dispose ort 'this matter at 

the admission stage itselr * The prayer or the 

applicants is that the respondents should elxtend,&,~~ 

the benerit of the judgment or this Tribunall. in  

D.A. 284/92 9 382/92 and 400/92 rendered on Oth 

September, 1993. Uhile disposing orr those appli— 

cations this Tribunal had directed@ 

"In the facts and circumstances or the casep 
the highest that we can do is no more than 
asking Government or.in~ia to deal with the 
cases or:these people with earnestness and 
see that-they are gaingully employed in some 

Now discipline maintained by Government. 
that we find that the~ Government is.also or 
the same view and we think there isldbsolutely 
no room to susPe-ct the Government'siintention 

k6 an order in that behalf. We g therefore t ma 
ide and implement directin6 Government to ab 

the memo riled before us to—day in the matter 

L L 	 J 
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or1rinding alternative employment to the arplicants 
meaning thereby such ot them who have still remained 
unemployed and although it may not be very much 
within our ambity, we, nonetheless take this oppor- * 
tuh'ity to impress upon Govt. to ensure that what-
ever opportunities for employment open up into 
which',these applicants can be st,eared,, if any 
hurdles like age restriction etc. etc. crop up, 
Go~ernment t in that event q should find ways and 
means of overcoming such hurdles so that these 
peep e or atleast some of them are able to find 
a ermanent place* in some Governmental institution 
orlorganisation. Ue do hope that Government will 
lose no tim e in -reh"abilitati:ng these people and-
avail of the utmost expedition in resettling all 
ofithem to the extent possible," . 

The present~applicants q who were retrenched 
f 

i'n June,. 

seeking 

119012 have now come up berore this Tribunal 

Lmilar orders as in OAs supra. Ue are of the I 

view thatl the applicants should approach the Depa. . rtment 
I 

first and~, all that we should do is to direct'these 

'a 
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hts t6"1.`ma'ke. - a repres ft,(tttidn to the departmOft 

ng o,ut the position and justifying their request 

kilng similar consideration as has been extended 

applicants in CA 284/92 t 382/92 and 400/92. 

a~plicants make such representations t the depart- 

will1deal with them in an appropriate manner 

keeping ip view.inter al'ia the judgment or this 

con Tribunal 

VV 
:UITUAL Ai7r,,1!115TRATJVE TRIGUHA" 

Edfirik'Posed 
BADGALORE 

n'DA6 284/92, 382/92 and 406/92. 

Uith these observations q the matter is 

rf finally with no orders as to cost. 

(A.N,.VUJ ANARADHVA) 
	

(V.RAMA KRISHNA N) 
MEMBE3 (J) 
	

MEMBER (A) 

Gaja 



CENTRAL APIQISTRATIVE 1RIBUNAL 
al_~U:oA~~CRE BENCH 

Second Floor, 
Commercial COMPlex., 
Indiranagari 
BANIGALCRE- 560 ,1,38. 

~,21212!ppj Petition No.76-of. 1994 in 	Tated: 2 4 JAN 1995 
APPLICAIFICN N"_'%- 10Oo of I C)()-q- 

APPLICANTS.-- 
Sri.B.V.Rudrappa and Twenty three Others., 

V/S. 

RE.SPCNDENT_s:- Sri. K. Padmanabhaiahs, Secret ary,!Ainistry of Home - Affairs, New Delhi and another* 

.To 

Sri.S.Ranganatha JOistAdvocate, 
No.36, 'VagdevilgshankaraPark, 
Shankarapuram.Bangalore-4. 

2. 	Sri. G. Sh ant haPPa,qd 1.CGSC' 
High Court Bldg,,Bagalore-1. 

_T7"j_V.'_j 
3' 
d3ng 	

the OrdQr- passed'bV t he Central Admiihistrative 
__XY 

Please find enclosed . herewith a copy Of th,!~ ORDER/ STAY CRDER/INTERIM ORDER/ Pas.,;L-d by.ti-lis 
MPntioned QPPlication(s) on 09-01-1995. 
jSq 1.#A oeA- 

la 
DE 	ISTRAR RrEGT5;7 

JLJDICIAL BRANCHES. 
gm* 



CENTRAL ADMINISTRATIVE TRIBUNAL9 
BANGALORE BENCH. 

CONTEMPT PETITION (CIVILI NO. 76/ 1994 

IN 

ORIGINAL APPLICATION NO. 1000/1993 

MONDAY9 THE 9TH DAY OF JANUARY9 1995 

SURI V,, RAMAKRISHNAN 	 900 	MEMBER (A) 

SHRI AKl, VUJJANARADHYA 	 *so 	MEMBER (3 ) 

B.V. Rudrappaq 
S/o V sera bhad rappa, 
Aged about 30 yearsp 
Boranahalliq 
Hariharapura Post# 
Holenarasipura Talukp 
Hassan District. 

M.A. Gururajachart 
S/o M.E. Annaiahchart 
Aged about 30 years, 
Maranayakanahalliq 
Singapura Postp 
Holenarasipura Talukp 
Hassan District., 

D. Aswathp s/o Dyavaiah, 
Aged about 35 years, 
Lakkurp Holenarasipura Tqq 
Hassan District. 

H.P. Channabasappa, 
S/o Basappa,- 
Aged about 35 yEarsg 
Hirebelgulil, 
Kadavinakote Postp 
Holenarasipura Talukq 
Hassan District. 

G.K. Devarajv s/o Kalyana q 
Aged about 33 yearst 
Galipurap Yalechar-ahalli Postp 
Holenarasipura Talukq 
Hassan District. 
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C.C. Channarajit s/o Cindaiah, 
Aced about 35 yearsq 
Condimallenahallip 
Holenarasipura Taluk, 
Hassan District. 

****2/— 
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Ramachandrap s/o Muddaiahv 
Aged about 33 yearsp 
Havinamaranahallip 
Holenarasipura Taluk, 
Hassan District's 

Lingarajut S/o Ningaiahp 
Aged about 32 yearsp 
Hariharapurap 
Heragu Postp 
Hassan Taluk & Dist* 

C.S. Shivappap s/o.Sannaiahv 
Aged about 37 years, 
Candimallenahallit 
Holenarasipura Talukq 
Hassan District. 

T.R. Remesht s/o Ramaiahl 
Aced about 33 yearsq 
T~andekere Villamp 
Belur Taluk, Hassan Dist. 

Lohith Kumarp T.C* 
s/o Channaiahp, 
aced about 30 years, 
Thramalanahallip 
Aducur - Postv Belur Taluki, 
Hassan Districts 

H.N. Shantharajappaq 
s/o Ningappap 
Irukundur Hosahhalliq 
Fialladevarapura Postj 
Hassan Taluk & Dist. 

Rajammat w/o Krishnamurthyq 
Rudrapatna Post & Villaget 
Arakalagud Taluk q 
Hassan District. 

146 E.K. Rejut Konapuraq 
Chikkahalli Postf 
Arakalaqud Talukp 
Hassan District. 

H.V. Vishakantappap 
S/o H.Y. Veerappat 
Hirebelgulig 
Holenarasipura Taluk q 
Hassan District. 

H.S. Shanthammap 

.8QEd about 30 yC-arsq 
EWS 536, 14th Crossp 
Kuvempunapary Hassan* 

*.*e3/— 
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17. G.K. Sharadammaq  
w/o Shivannat  
Aged about 32 yearsp 
K.R. Puramp Hassan. 

18, K. Shivarejup s/o Kariyaiaht  
Aged 31 years#  Sreeraman-agart  
Holenarasipura Taluk t  
Hassan District. 

K.K. Veerabhadraiahq_ 
son of Kendaiahq. 
Kadedaravalul  
secou (Post)t  
Salagame (Hobli)p 
Hassan Taluk and 
Hassan District. 

D. Shivannaq 
Son of Dyvalaht  
Aladhahalli q  
Adugar (Post)q  
Madihalli (Hobli)t 
Belur (Taluk)v  
Hassan District. 

T. Shekaraiaht  
Son of Thimmaiahp 
Sanenahalli (Post)t  
Belur Talukq  
Hassan District* 

Lakshmaiahq  
Son of 1"laripaht , 

Madihalli (Villaoc)t  
Seepe (post) v  
Salacame (Habli)q  
Hassan Taluk q  
Hassan District. 

A.D. Shivaiaht  
Son of Doddadyaiahp 
Aduour (Post)9 
Madehalli (Hobli)p 
Belur (Taluk)t  
Hassan District. 

24. 

T 

BANG 

Mariyaiahp 
Son of.Mayiaaiah v  
Madihallit  
SeEOC (POSt)q  
Salacame (Hbbli) 

9 Hassan Taluk & District. 	 Complainants 

By Advocate Shri S.. Rancanatha Jois 

Vs. 

* e  a 4/— 
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Shri K. Padmanabhaiaht 
The Union of Indiap represented 
by its Secretary* Ministry of 
Home Affairsp New Delhi. 

Shri S. Rajendrap 
The Director of Census operations 
in Karnatakag 21/10 Mission Roadq 
Mangalore — S60 027. 	 Respondents 

By Addl. Central Govt. Standing Counselq 
Shri G. Shanthappa ) 

0 R D E R 

Shri V. Ramakrishnan, Member (A) - 

We have h6ard Shri S. Ranganatha Jois for the complainants 

and Shri G. Shanthappa for the alleged contemners. While disposing 

of OA 1.000/1993 we had directed the department to deal with the 

representations of the applicants in an appropriate manner, keeping 

in view, inter aliap the judgementsof this Tribunal in OAs 284/92, 

362/92 & 400/92. It was observed that the department had opened a 

Rehabilitation Cell to deal with the case of those peoplE who were 

retrenched after the censis work was over and who represented for 

getting alternative jobs. The Rehabilitation Cell is to register 

the names of retrenched Census employees who represent for oEttinc 

a job and take up their C8SES with various agenciesq such as State 

Governmentq Public Sector Undertakings and so on. The Tribunal 

subsequently while disposing of MA 516/94 forreview of the orders 

had observed as rollows: 

"After having heard the lEarned Standing Counsel for 
quite sometimeg we are unable to make out what exactly the 
crievanct of the Department is* It appears that thE 
Department is trying to make a mountain out of a molehill. 
What has happened in this case is on an earlier occasion 
while upholdinc thL retrenchment of some employees of the 
Census Department for paucity of work,,- we said that Govern—
ment may take into consideration. the 'Plight of the appll—
cants and then if there is any openino in. the Central or 
State Governmentsp they may as far as possible ensure 
absorption of such employees in any position available in 
the Central Goetnment or Central Govt. controlled insti—
tutions or State Government. If the State Government is 



willing to employ these peopleg the Census Department could 

even make a recommendation for absorption of the applicants. 
The Department had then told us that they had opened up a 
rehabilitation centre for finding alternative jobs and in 
that connection we had said that wide publicity be civen by 
the Department regarding the tunctioning of the rehabilitation 
centre. We are now told that the Department proposes to 
issue such a notification a draft of which has been produced 

before us today. ' All we wish to say is that we have not given 
any mandatory direction to the Department to provide jobs to 
all these applicants either with them or with the State 

Governme nt. All we had succested was that as far as. possiblep 
the Government should help these people by finding placement 
for them in any appropriate positim in the Central Codern—

* 
I 
ent or State Government. It was not our intenticn to make 

* mandatory order directing them to provide jobs tor retren— 
ched people Q;et the 	direction r4ven - was not in any wa y 

a mandatory or an oblir ~~&ory fiat. All that we wanted was 
that the Department to take a sysoat-hdtic view of the retren—

ched employees and help them to get jobs. Jobs could be found 
in the Central Covernment or in any of the Central Government 
institutions or jobs could even be found in the State Govt. 
if the State Government was willing to offer placement to the 

people recommended by the Census Department, We see no 
reason why we shoild modify such an order made either in the 

0,A, or while disposing of the contempt petition which appears 
to be the immediate provocation for this application. With 
these observationsv this application stands disposed of. 

2, 	The department had clarified in their reply statement that the 

names of the complainants have also been registered by the Rehbilitation 

Cell and their'cases also will be considered for forwarding their names 

!: ~ - ~-TrRz A ~77 	to various agencies as and when there is need. The reply statement 

X41 <~v_ 
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led by the alleged contemners makes it clear that the cases of the 

C 
N, 	 plainants are not dealt with in a manner interior to others who had 

3). 

U1 
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	 o ained similar orders from the Tribunal. 
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3. 	In the light of the position explained, we hold that there is 

no merit in this contempt petition. we accordingly dismiss this contempt 

1MIT& Copy petition and the alleged contemners are discharoed. 
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